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(b) the /lttitude of the Government 
of France in this regard? 

The Depilty Minister of External 
Main (Sbrimati Lakshmi Meuon): 
(a) and (b). The GOVPI'Ill'lC'llt of 
France has already intr:lduoed the 
Ratification Bill in the French Parlia-
ment. It is expected to come up for 
consideration before the ~'rench 
National Assembly during its next 
session. 

Searcity of Cement In Orissa 

·138. Shri B. C. Mallick: Will the 
Minister of Commerce and 1Dd1UltrJ 
be pleased to state: 

(a) whether Governm;.>nt are aware 
that there is great scar.'ity of cement 
in Orissa; 

(b) if so, the reasons therefor; and 

(c) what steps are 1:>eing taken to 
meet the requirement of cement in 
Orissa? .. 0 

The Minister of ludastry (Sbri 
Manabhai Shah): (a) Yes, Sir. 

(b) Besides the overall shortage of 
cement, shortage in supply :If railway 
wagons to factories for movement of 
cement and operationJI re-;tr:~tions 

imposed at times by the Railways have 
recently affected adversely ~llpp1ies to 
Orissa. 

(c) The State Government h<lve 
made arrangements for .iftillg cpment 
by road. An additional quantity of 
10,000 tons has '1lso heen released to 
them during the current quarter 
(Jan-March, 1962). 

Natioual lustruments Factory, 
Calcutta 

·U2 Shrimati Rend Chakl'llvarLty: 
Will the Minister of Commerce and 
Industry be pleased to refer to the 
reply given to Starred QlIC'Stion No. 
369 on the 28th Novemb"r, 1961 and 
state: 

(a) whether it is a fact that the em-
ployees of the National Instrumcntll 
Factory are being deprived of several 
facilities which they f.~nnerly enjoy-
ed when they were considered as 
'Working on 'foreign service'; 

(b) whether confirmation in eXistinc 
vacancies of permanent posts i! being 
withheld to them; 

(c) whether fresh allotment ot 
quarters to eligible ~ployees has been 
stopped; and 

(d) whether the matter will be 
reviewed? 

The MbUster of Industry (8hri 
Mannbhai Shah): (a) and ,b). No, Sir. 

(c) and (d). Fresh allotment of 
Central Government quarters to eligi-
ble employees is not being done and 
in lieu thereof they are entitled to 
House rent allowance. 

Recognition extended to New Regime 
in Burma 

·143. Shri Tang:unani: Will the 
Prime Minister be .,leased to state: 

(a) whether our Government have 
recognized the new Governme.lt of 
Burma; and 

(b) if so, under what terms? 

TIle Deputy Minister or External 
Affairs (Shrimati Lakshmi !\If'.non) : 
(a) and (b). Yes, Sir. We have in-
formed the Burmese Foreign Office 
through our Ambassador that we w€:l-
come the new regime's policy cf 
neutrality and desire to maintain 
friendly relations and that we recip-
rocate these sentiments. 

Cement tor Tea Iniustry 

·146 Shri P. C. 8orooah: Will the 
Minis~r of Commerce and Indtlstry 
be pleased to state: 

(a) how far supplies (of c,>ment to· 
the Tea Industry fell short of demand 
during the year 1961; 

(b) whether a demand to Increase 
not only the allocations but ".Iso actual 
supplies of cement to the Tea Industry 
was voiced at the meeting of the T~a 
Board held in the middle of December 
1961 at Shillong; and 

(e) if 80, what "frective measurea 
have been taken to meet the !ndU&try'1 
demand? 




